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[®T1.9. RO-LKO-NH(O)-NH-227B-2021-22]
o e E™, fAges

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM
New Delhi, the 24th June, 2026

S.0. 3410(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act, 1956
(48 of 1956), the Central Government, hereby makes the following amendment in the notification of the Government
of India in the Ministry of Road Transport and Highways, S.0. 2067 (E), dated 09th May, 2025 published in the Gazette
of India, Extraordinary, Part-II, Section 3 Sub-Section (ii) S.O. 2067(E), dated 09th May, 2025 namely:

Details of amendment required as under-

Matter in principal notification that requires amendment

SL Matter to be amended as
No.
Location Details of matter
Name of . Name of .
Taluk Name of Village Taluk Name of Village
1 Serial No. 1, Column 7
Harraiya | 1 Thanwaharpur Harraiya
1 Thanhwarpur

Foot Note: - The Principal notification was published vide number S.O. 2067(E), Dated 09th May, 2025, in the
Gazette of India, Extraordinary, Part-1I, Section-3, Sub-section (ii)

[F. No. RO-LKO-NH(O)-NH-227B-2021-22]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. &vea™ =




		2026-06-27T16:15:07+0530
	SARVESH KUMAR SRIVASTAVA




